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bir, these were som, of th. impor tant
things which I mentioned and I think, I have
been abla to answei almost all the questions
which were raised by the hon. Members. Sir,
there i on. more thing which I forgol to
mention that we have aiso decided that all the
janata cloth will be transferred to the
handloom sector. Already this year—1986-
87—500 million metres of janata cloth will
be produced by the end 0* the 7th Five Year
Plan they will be producing a total of 700
million metre; of janata cloth. And this has
been dona, particularly keeping in view tlie
fact that 20 per cent of the hancdoomy in the
rural areas, particularly in the remote villages
were idle. And we have suggested to the
Stata Governments that these handlooms
which were dormant and which were idle
should get this janata cloth production so that
they are in a position to earn their livelihood
for at least six months or eight months in a
year.

Sir, with these few words, I would
certainly like to say that I have tried to
explain everything possible.

AN HON. MEMBER: Regarding the relief
scheme.. ,

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN); The parliamentary
procedure is that after the reply, no further
clarifications are allowed to be asked. But I
do not know if the hon. Minister is willing, he
can answer. But the normal procedure is not
that.

SHRI ALADI ARUNA alias V.
ARUNACHALAM; Regarding the credit
facility scheme for the employees of the
Centra.l Government, our Chief Minister, Dr.
MGR has written a letter to the Home
Minister. Will the Government accept the
scheme for the employees of Central
Government at least in Tamil Nadu?

SHRI KHURSHID ALAM KHAN: He has
written to the Home Minister and only Home
Minister can answer it.

[30 JULY 1986]

SHRI KHURSHID ALAM KHAN: i
only contention i that there is no shortage of
dhotis and sarees.
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SHRI A. G. KULKARNI: The hon.
Minister said about dhotis and sarees and I
had given him statistics as to how much of
dhotis and sarees are required in this country.
1l has not elaborated on this point whether
what I said was correct or not.

My

REFERENCE TO THE NEED TO
NATIONALISE BENGAL POTTERIES

THE VICE-CHAIRMAN (SHRI G.
SWAMINATHAN): Now we take up special
mentions. Shri Sukomal Sen.

SHRI SUKOMAL SEN (West Bengal);
The question of nationalisation of Bengal
Potteries of Calcutta has been hanging fire for
lh, last several years leading to total
uncertainty to the industry and about five
thousand workers employed in it. After the
takeover of the unit by the Union Government
in 1976, 5-man expert committee- was
appointed which opined that adequate
working .capital and necessary modernisation
of this unit can revive it into a profitable unit.
Moreover, the Tata Consultancy Service also
in their report expressed the same.opinion. In
this background, discussions took place
between the Joint Secretary in the Industry
Ministry and Bengal Potteries on 23rd May
1986 when the Government assured to send a
draft agreement to trade union by 30th May,
1986 laying down basis for nationalisation of
the unit. The promised draft has not yet
reached the trade union.

Between 1983 and 1985, the Government
spent about Rs. 14 crores for payment of
salaries to the workers although there wag
little production in the unit. Only Es. 5 crore,
as working capital and another Rs. 181 crores
for other purposeg can revive the unit into a
profitable one. In the circumstances 1 would
request the
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[Shri Sukomal Sen]
Government to take steps fo, imme
diate nationalisation of Bengal Pot
teries which once enjoyed being the
biggest crockery producing  unit in
whole ol Asia.

REFERENCE TO THE FLOODS IN
VARIOUS STATES
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